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HON. DEPUTY-SPEAKER: The question is:

"That leave be granted to introduce a Bill to provide for the deterrent measures for the control of consistently rising prices of essential
commeodities particularly of food grains, pulses, edible oils, fruits and vegetables and items of daily use which have adversely affected
the common man and for prevention of hoarding, profiteering and determination of prices of all consumer goods by the appropriate
Government to give the desired relief to the common man and for matters connected therewith and incidental thereto."

The motion was adopted.
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